
05.10.2020















ANNEXURE A



//TRUE COPY//



ANNEXURE B



//TRUE COPY//



05/10/2020 Chambers of Swaraj and Kotwal Mail - Compliance Affidavit_ State of Mizoram in O.A. 347/2016 [Chandrabhal Singh vs Union of In…

https://mail.google.com/mail/u/1?ik=1a3e8ffade&view=pt&search=all&permthid=thread-a%3Ar-9061841805247315473&simpl=msg-a%3Ar90157… 1/1

Office Swaraj&Kotwal <office@swarajandkotwal.com>

Compliance Affidavit_ State of Mizoram in O.A. 347/2016 [Chandrabhal Singh vs
Union of India & Ors]
1 message

Office Swaraj&Kotwal <office@swarajandkotwal.com> Mon, Oct 5, 2020 at 2:06 PM
To: info@lifeindia.net.in, secy-moef@nic.in, m_env@rediffmail.com, lmc.moefcc@gov.in
Cc: Siddhesh Kotwal <siddheshkotwal@swarajandkotwal.com>, Office Swaraj&Kotwal <office@swarajandkotwal.com>

Respected Sir, 

Hope this email finds you well.  Please find attached the Affidavit filed on behalf of the State of Mizoram on 05.10.2020 in
the above captioned matter, for your kind reference and record.

Best Regards, 
Ana Upadhyay
Advocate

Junior to Mr. Siddhesh Kotwal
Standing Counsel for the State of Mizoram
New Delhi

J-1, First Floor,
“Upasana” Building,
1, Hailey Road,
New Delhi -110001
India.
Tel: +91 11 41045066

The information contained in this communication is intended solely for the use of the individual or entity to whom it is addressed and others
authorized to receive it. This communication may contain confidential or legally privileged information. If you are not the intended recipient,
any disclosure, copying, distribution or action taken relying on the contents is prohibited and may be unlawful. If you have received this
communication in error, please notify us immediately by responding to this email and then delete all copies of it from your system.

Whilst we have taken reasonable precautions to ensure that any attachment to this e-mail has been swept for viruses, we cannot accept liability
for any damage sustained as a result of software viruses and would advise that you carry out your own virus checks before opening
any attachment. Please note that communications sent by or to any person through our computer systems may be viewed by other members of
our Chambers and agents.
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